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Ban on AII3·D Vi un' Materials 

820. PRO . K.V. THOMAS: Will the 
Minister of HALT A D MiLY 
W LFARE be plea d to stat : 

(a) whether the 3-D film, 3·D fiction 
books and 3·D sp ctac1e cau C eriou 
damaSe to eye ; and 

(b) if so, whether Government ropo e 
to ban an 3·D visual ' mat ria] ~ 

THE D PUTY MIN ST R IN THE 
DEPART ME T OF FAMILY WBLFA E 
(SHRI S. KRISHNA KUMAR): (a) 
Sir. 

(b) Question do not arise. 

Financial Assi tan~e to State for 
S ttin up ydraulic Ram 

821. SHRI SRIKANT A ATTA 
NARAS MHARAJA WADIYAR : Will the 
Minister of W R RESOURC S be 
pleased to state; 

(a) whether Government arC aware that 
hydrau) ic rams are more uitable than wind 
milJpumps for pumping wat r ; 

(b) if 0, th st ps taken to dev lop 
hydraulic ram ; . 

(c) th names of the Stat s which have 
ta n initiative 'in d ve}oping hydraulic 
rams and number of hydraulic rams set up 
by each on of them ; 

(d) whether tb r is a pr posal to give 
financial as istanc to th ) e tat G vern-
ments for etting up hydraulic rams m 
their States; and 

(e) if so, the ext nt f each financial .8 i tance and th tim by whi h it j lik Iy 
to be made availabJ to t em 1 

TH MINIST R WAT 
R SOURC S (8 1 A ARA-
NA D)' (a) to ( ). hc uit bili ty of 
hydr ulic ram nd indmi1ls f r pumping 
" ter j dep nd nt on th nditi n pc· 
vaillin at the sit fr m whi h,. ter i t 

pumped. urm th th J. n th 

Ministry of Wat r Resources operated a 
Centrally Spon or d Scheme under , which 
ubsidie anging from 20 to 50 p r cent 

were made available to the tate for 
encouraging irriga tioD through d jfTcrcnt 
energy and water saving d vices which 
included hydram al o. Under this scheme, 
assi tance fo d veloproent , of ,hydraulic 
rams wa relea ed to thre States as 
follows: 

Name of State 

Bihar 

Karnataka 

Madhya Pradesh 

No. of hydraulic rams 
for which as i tance 

wa released. 

2 

2 

10 

The above scheme is prop ed to be 
continu,ed during the 7th Plan. Th., extent 
of financial assistance to b made available 
to various State will depend on the pr -
posals submitted y the ' diff rent 
States. 

Plan to rote t Ja unp r from Floods 

822. SHRI K M A PRASAD I OR: 
Will thc Minister of WATER SOU CBS 
b pleas d to st te : 

(a) ~hether tt ntion of Government 
has been dr wn to th new item ea ti ncd 
"Fear of epidemic stalks Jaunpur" appear-
ing in Hindustan Times of October 3 . , 
985 ' . , 

(b) if 0, whether , it is a fact that a 
compr hensive phm drawn up f r the pr -
t etion of Jaunpur from fl od has been 
ponding with the Plannin O1mi si n f r 
1 n ; 

(c) if so, th st p prop s d to be takcn 
t approv the plan ; and 

(d) wheth r d silting the river b~d 
WO lId h 1 in eh king 11 od 1 



. AR'fIKA 30, 1907 (SAKA) 

THE MINISTER OF WATER RESOURCES 
(SHRI B. SHANKARANAND): (a) Yes, 

Sir. 

(b) and (c) The Jaunpur Town Pro-
tection Scheme was forwarded to the 
Planning C mmis iqn f r con sid ration by 
the T chnical Advisory Committee in 
March. 1985 and is proposed to. be discus-
sed i the next meting of the 
Committe . . 

(d) The scheme as framed by the State 
Government doe not envisage desilting the 
river bed 

. 12.00 hrs. 

SHRI S. JAIPAL R DDY rose 

[TraIT' !ation] 

. MR. SP ARER: I have gone through 
your notice it Ita now here been 
mentioned mere . ... (Interruptions). 

[English] 

PROF. MADHU DANDAVATE 
(Raja pur) : Let him raise t.he i sue. 

S RI AMAL DATTA (Diamond 
Harbour): It is a very serious matter. 

(Interruptions) 

PO. MADHU DANDAVATa: Let 
us know what issue he is raising. Let th 
House know that .. . .. . (Interruptions). 

SHRI INDRAJIT GUPTA (asi~hat): 
Why are you not allowing hiro ·? . 

MR. SP K "R: 
di allowed it. 

ecause 

Iplerruptiqns) 

have 

I have di ail wed it...... cannot 
allow it . 

PROF. MADHU DAND VAT 
want to know what y u have disall wed. 

MR. P AKER: His adjournm nt 

motion. 

S RI S. JAIPAL RADDY: Let the 
House a]so know what you have disallowed. 

MR. SPEAKER: :1 have disallowed 
. your adjournment motion. 

(Interruptions) 

SHRI INDRAJ T GUPTA ~ You said 
just now that you have disallowed it 
because it concerned the Congress Party . . 
The point is that the Government agency 
has been used .... .. (InterruptiolIS) 

• MR. SPEAK R; 0, nothing doing • 
• 

(Interruptions) 

MR. SP AK R: . vhy ar you making 
this allegation unnecessarily? We can 

. allow you yen. 1 have always allowed 
Members of Parliament. They would 
always be allowed. No problem ...... no 
discrimination. 

(Interruptiolls) 

PROF. MADHU DANDAVATE: It is 
a very serious matter. That will lay down . 
a precedent for the futur. Let the House 
also know what y t1 are saying. Let the 
entire Hous know that. 

MR. SPEA.KER: Why are you 
wasting time of th ouse ? 

(Interruptions) 

RI S. AIPAL DDY: We 
welcome any ffect at . organizing NAM 
Youth onference but what really happened 
wa that the Youth Coogre s (I) convened 
the Youth confi renee of AM and the 
fo eign Indian mis ion abroad weI utilised 
to get . the d legates from foreign 
Governments. 

R. SP A ER: Th re ha have b en 
o many d legati n comin ...... PJ a e tak 

you seat. Do not get agitated 
unn c arily. There i nothing. I hav~ 
g t the inf rroation. B fore talking I must 
gc th information. Y u say m th 




